SCHEDULE I

FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process)Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
GOENKA ENTERPRISES PRIVATE LIMITED

1. | NAME OF CORPORATE PERSON IGOENKA ENTERPRISES PRIVATE LIMITED
2. | DATE OF INCORPORATION OF 19/08/1975
CORPORATE PERSON
3. | AUTHORITY UNDER WHICH REGISTRAR OF COMPANIES
CORPORATEPERSON IS JAIPUR, RAJASTHAN
INCORPORATED /REGISTERED
4. | CORPORATE IDENTITY NUMBER/ US1101RJ1975PTC001641

LIMITED LIABILITY IDENTITY
NUMBER OF CORPORATE PERSON
5. | ADDRESS OF THE REGISTERED OFFICE |[D/75, GHIYA MARG, BANI PARK,
AND PRINCIPAL OFFICE(IFANY) OF JATIPUR-302016 (RAJASTHAN)

CORPORATE PERSON
6. | LIQUIDATION COMMENCEMENT DATE [25.01.2022
OF CORPORATE PERSON
7. | NAME, ADDRESS, EMAIL BRI1J KISHORE SHARMA
ADDRESS, TELEPHONE NUMBER AB-162, VIVEKANAND MARG,
AND THE REGISTRATION NUMBER NIRMAN NAGAR, AJMER ROAD,
OF THE LIQUIDATOR JAIPUR-302019 (RAJASTHAN)
bksharmal 62@gmail.com
M - 9314517929
Registration No.: IBBI/IPA-002/IP N00036/2016-
17/10075
8. | LAST DATE FOR SUBMISSION OF 24.02.2022
CLAIMS

Notice is hereby given that M/s. Goenka Enterprises Private Limited has commenced voluntary
liquidation on 25.01.2022.

The stakeholders of Goenka Enterprises Private Limited are hereby called upon to submit a proof of their
claims, on or before 24.02.2022, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders

may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. .

P

I )

BR1J KISHORE SHARMA / /
LIQUIDATOR:”

Date: 27.01.2022
Place: Jaipur
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ITS JHE=2TH GOVERNMENT OF INDIA
v NATIONAL INSTITUTE OF RURAL
DEVELOPMENT & PANCHAYATI RAJ

Rajendranagar, Hyderabad-500030

ADMISSION NOTIFICATION
INVITES APPLICATION FOR CAREER IN RURAL DEVELOPMENT MANAGEMENT

1. AICTE Approved Post Graduate Diploma in Management
- Rural Management (PGDM-RM) 2022-24 Batch-5

Two Years Residential Programme

Eligibility Bachelor's Degree with at least 50% Marks (45% for SC / ST/ PWD)
Valid Scores in any of the qualifying exams: CAT / MAT / XAT / ATMA / CMAT
/GMAT

Shortlisted candidates shall be called for Group Discussion and Personal
Interviews for final selection.

2. Post Graduate Diploma in Rural Development
Management (PGDRDM) 2022-23 Batch-20

One Year Residential Programme
Eligibility Bachelor's Degree with at least 50% Marks (45% for SC/ST/PWD)

Selection (PGDRDM) Shortlisted candidates based on their graduation
marks shall be called for group discussion and personal interview for final
selection. For more details visit : www.nirdpr.org.in or Email:
cpgs.nird{@gov.in ; contact: 040-24008442
i) Lastdate: 10.04.2022

ii) Commencement of Course: July 2022
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(;""‘-., Garden Reach Shipbuilders & Engineers Limited
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NIT No. SCCTACIOT (Press)/Painting (Above Bilge)/004/ET-1802
5UB; BRC for System Coat Painting of Machinery Compartments
{Above Bilge), Dry & Wet Compartments
Dia Date: 21 days Irom dabe of publication
1. Details will be avaiable in a-bandaring portal https:ileprocuregrse.co.in
and websites hitps:fwww.grse.infindex.php/tender.html &
https:/leprocure. gov.infcpppl
2. Aany addendumicorrigendum to this tender enquiry will be published in
above wabsiles only,

“In Pursuit of Excellence and Quality in Shipbuilding™
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POSSESSION NOTICE
(Far immavable Propery)
Rule 8-[1)

Viteraas, the vndersgred being the Authorioed Officer of IFL HOUSING FINANCE LIMITED
undar fhe Becuriizalion and Reconstrucion of Financial Assels and Enforcemeant of Security
Inferpglict 2002 and in exerciza of porwers confermed under section 13112) read with Rule 5 & S of
thi Secusty Interest [Enforcament) Rules 2002, ssued & Demnand Molce caling upon e
follraing  bormoesens o mepay e amourd 0 the rofce being ranlioned below within 60 Gays
fram the dale of recaipd of the: said nofice

Demand | 13 (4] Rula

LAN No. Borrower's Amourt | sice Date| 8 Date
LEPRIN2ET| Mrs, Achchu Karwar, Mr Haruman |Rs 863,283 | 07102021 10701 2022
100000 Singh and Mr. Azad Singh

LHJPRODEZ0| Wr, Tara Chand Mahawar and Mrs, |Ris 578,902 | 07102021 10400 2022
210002248 Wimia Deni

LHJPRONI 19| Mr. Girichari Lal Meena, Mrs. Manisha [Ris 663, 97%- | 13102021 | 1201 2022
-A0000621 | Meenaand Mr. Qamsagarhiuena

| LHJPROGTIE| Mr G|'1rs| Gupla and Mrs. Usha Dew | R, 0,786,617 | 02112021 | 14.01.2022
=~ 15005 T H

Advt. No. 05/2022 u B n B P&H (CPGS&DE)

. = F ¥ | ! e rt':'n Corporate Office : Floor 5 & 6, B-Wing, Supreme IT Park, Supreme City, Powai, Mumbai-400076.
el | G rih as h o I{tl Registered Office : Megh Towers, Floor 3, 0ld No. 307, New No. 165, Poonamallee High Road,
Poaada hai teh Baarpa hai Maduravoyal, Chennai-600095.
» \/ A \§ i) \re

[ e AC ’ € Rules
The undersigned being the Authorized Ofticer of Fullerton India Home Finance Company Limited (FIHFC) under the Actand in exercise of the p0WBI’S|

conferred under Section 13(12) of the Act read with Rule 3 issued Demand Notice(s) under Section 13(2) of the Act, calling upon the following borrower(s)
to repay the amount mentioned in the respective notice(s) within 60 days from the date of receipt of the said notice. The undersigned reasonably believes
that borrower(s) is / are avoiding the service of the Demand Notice(s), therefore the service of notice is being effected by affixation and publication as per
Rules. The contents of Demand Notice(s) are extracted herein below :-

The birnoveer FEnang Galed 1o repay the amourd, nalice 15 herstny given 1o e bomoser and the
public in el thal the undersigred Fas aken Symbol posssssion of Fe property described
harein bekow in axercse of powars condamad on him undar Sacion 13(4) of the said At read with
Rule B of the said nies.

The borrower in paticatar and the publi i general ara hersby cautioned naol fo deal wilh the
property and vy dealings wilth B propedy will Be subpect $a he charge of IFL HOLESING
FINSMCE LIMITE D or an amaunt a5 mentioned herainunderwith inlenes! heraon

LR
Plage : Jaipur L Housirg Finames Lid.
Date - F7-01-2022 Autheorisad Officer

[SEG]

Loan Account No. : 602807510552229 Date : 21.01.2022 & ,09,8 Rs. Fifteen
1. Jeetmal Mangal S/0. Mangal Singh (Borrower) 2. Santosh Devi (Co-Borrower)

Lakh Nine Thousand Eight Hundred Thirty Two
1 Add. 1: R/o. 444 Yadav Dairy Ke Pass, Shakti Nagar, Kiranipura, Ajmer, Rajasthan-305 001. Paise Thirty Two Only) NPA Date : 31.12.2021

"'DESCRIPTION OF SECURED ASSETS 7 MORTGAGE PROPERTY - Residential Property NO. 17 Which Is Part of Bearing Khasra NO. 1346, Situated a
Kam Ka Talab, Ajmer, Rajasthan Admesuring Area 154.66 Sq. vards. @ Boundaries :- > East :- Property of Heera Lal; West :- Property of Laxman;
North :- Rasta; South :- Property Of Shri. Panchu.

Loan Account No. : 608407210425494 & 608409110666483 a6 2LOLZE &R LAR,IRAT

. . L (Rs. Twelve Lakh Forty Four
1. Gopal Singh S/o. Girdhari Singh (Borrower)
2. Puspa Gopal Singh W/o. Gopal Singh (Co-Borrower) Thousand Seven Hundred Seventy

. P . I . Four & Fourty Six Paise Only)
2 |Add.1:R/0.9-B Panchmukhi Balaji Nagar, Raj Petrol Pump Ke Pass, Raila Bhilwara, Rajasthan-311 024. NPA Date : 3112.2021

[ DESCRIPTION OF SECURED ASSETS 7 MORTGAGE PROPERTY :- Free Hold Residential Property Situated At Plot No. 9-B Araji No. 79772, 79
Panchmukhi Balaji Nagar, Near Pefrol Pump, Raila Tehsil, Benera Dist. Bhilwara, Rajasthan. Admeasuring Area 66.66 Sq. Yds. lBoundarles
:- X East :- Non 10 A & 10 B; > West :- Road; > North :- Plot No. 9-A; > South :- Plot No. 8.

LCoan Account No.: 602607510324986
1. Bhuli Devi, W/o. Chiranji Lal Meena 2. Suresh Kumar Meena, S/o. Chiranji Lal Meena

Add. 1: R/o. Plot No 5-A, Mangal Vihar Colony, Rampura Road, Sanganer, Jaipur Mansarovar,
Rajasthan-302 020

Date : 21.01.2022 & < 20,05,599.16
(Rs. Twenty Lakh Five Thousand Five
Hundred Ninety Nine Paise Sixteen Only)
NPA Date : 31.12.2021
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/3018 dated
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EQI for providing Buildings for academic and
Hostel purpose
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Audit/2022/3020
dated 27 Jard 2022
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Container Corporation of India Ltd.
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Tender Motics [E-Tendering Modi Oriy)
COMCOA areles Online tendey in Sngle bid = lor bainew senboned work n'J'I- fucigh a-kendening mode
The W dotumenl can only be downleled ahsr mying R 0000-" Desugh onlng Bom 1 el
. senderwizand comiGLlL|

ik L ew Deh-11001

Tender Ho. CONMREAATChation 02

Maimi ol Work Appnnln'ﬂm ﬂl‘ '||'III.|.III|:r|'| Agiscy Tor Uilmlrbrll'ﬂﬁ-‘l.'ﬂhmtll of IJI':I.I:-HH
Un-chaanad CangalDamaged Contais 1S0NS0) al Wiand Conthinker Dapals &
[amesiic Contanes Terminals of &rea-|

[Estimaned Vake s, 36,47 20%- |Incl. GST) for gnére period ol tha corereet____

Pariod of Contraz] 74 MAarifes |3 yaars) e s menih ooy penid

Eamest Money Depestt | Rs 72, B4- fhmough a-papmen ok

Cost of Documont Fim 10061k inchisie of ol lanos and dubies hrough s-paymant sich B noreneundabie.

e et e e SRR L

Tandar Presessing Fee | Fs F153- ndisive of ali fasks, Brough g-papmiant (non-alondabis)

Daka of Sale (Onling| From 2801, 023 al 1530 Hes. 1o 12,02 2023 up ko 1610 Hrs

Daka & Tima of sebmizs oo of terdar |Cnding| 1432 3022 up ko 16400 Hrs

Daba & Tims of npaning &f Dendor 1507 2022 al 15 His

Place ol Dponing and Cfice of the SGEICEQAN-1, N5IC Business Park, Mow MDEP Buldrg, 2™ For,

7 gafes
o 31w 3frsan @ wmer shtweht 5} gorgw @R
HEAT 1, SHTY 355,55 FafoToT, TR ABAT- 799 &
IFYATS B 37T, TRER B URA, Ageites @ frmrsirergz
Trdtea g sHuET BT wafas, gAfas vg
fiperaifig faaa 14.07.2021 y¥a e s 21
SIRIGTE ®T UeeT f&sTie 07.08.1984 Bt Ya0T HEAT
1036/83 & ifaf¥aa forenefter it spflr wurawor s
TRl 3o Ueelt TMLTHR B 7 B oTRY BT ST e
Iaa ucer facer garfae I3 $erfAe @R e 10,12
2021 Pt H& Tt e srr forrat sprerestt st A
TR gt Peardt sRht B1 39 97tk &1 Sufase|
AYIFABIT 3T foetias 24.06.2021 Bt TR foremy
gf&Tor SitergR @ It fisan st R | Srafig, i
feeTeifeg TR Iad TRIGIE B STl B B FHR
¥ gafes §o grr situdt 5 gorsgn @t o1 ueTe
TRIGIG ATRIE €16 fpan STel yartad feam srm 3l
afs feeft sft safera, wrusht srerar deen @ 37a 3
ATAT-1 B B Jaftpes T of ATRIS Fere B2 et
ToRGH BT KT UeTel Beel U 3mufd & at 15 feaw
mﬁhﬁﬁmﬁ%ﬁaﬁﬁma&m
qum smafaat 48 gafes S @ faal va sifter!
frrgmaddet  sfa.ast, vsdidd
12-15— 1emuahamauzﬁﬂﬁaﬁasm

Commenicalion Abdrass | Dknla Irdusiizl Estale, (Opn. KEIC Dkhla Wit Slation|, Mew Delsi- 110031

ShergR| Al 9829024433, 9588234366

*Expmiztinn for BEE, CONCOR reserses the righl o reject ary or all the lenders without assigning any reasons
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{PursuanttoRute-30-of the Companies
(Incorporation) Rules, 2014}
Before the Central Government, Regional
Director, North Western Region, AHMEDABAD

In the matter of sub-section (4) of Section 13 o

ECFPE:: :EI Companies Act, 2013 and clause (a) of Sub
PUBLIC A& NCEMENT rule (5) of Rule 30 of the Companie

(Incorporation) Rules, 2014
AND
In the matter of
Shukracharya Trade Vision
Private Limited

[Regulation 14 of the Ingalventy and Bankrupley Board of India
[Volundary Liquadation ProcessiRegulations, 2017)
FOR THE ATTERTION OF THE STRHEHOLDERS OF GOENKA ENTERPRISES PRWVATE LIMITED

1.| HAME OF CORPORATE PERSON GOEREA ENTERPRISES PRIVATE LIMITED: (CIN: U51900RJ2017PTC059807)

7| D&TE OF INGCORPORATION OF 150975 having its Registered Office at
CORPORATE PERSOH Flat No. 412, Elena-2, Kajaria Greens,

T [AUTHORT T UNDER WHICH RECIETRAE T CONEAIES Bhiwadi, Jaipur, Rajasthan - 301019.

CORPORATEPERSOM [5
_|INCORFORATED REGISTERED

4| CORPORATE IDENTITY NUMBER/
LIMITED LIABILITY IDEMTITY HUKBER
| GF CORPORATE PERSON !
5 | ADDRESS OF THE REGISTERED OFFICE |
AHD PRINCIPAL OFFICEIIFANY) OF

NOTICE is hereby given to the General Publi
that the company proposes to mak
application to the Central Government unde
section 13 of the Companies Act, 201
seeking confirmation of alteration of th
Memorandum of Association of the Compan
in terms of the special resolution passed at th
Extra Ordinary General Meeting held o

JAPUR, RAJASTHAN
USTI0TRITGTERTCO0641

D75, GHIYA MARG, BANI PARK.

CORPORATE PERSON JOFEUIR-FI2016 (RAMITHAN) Thursday, 13th January 2022 to enable th
6| LIQUIDETION COMMEMCEMENT 25,0 20 company to change its Registered office fron

DATE OF CORPORATE PERSON "State of Rajasthan" to the “State o
7.|NEME, ADDRESS, EMAL ADDRESS BRI KISHORE SHARMA, Haryana”.

Any person whose interest is likely to b

....... Applicant Company / Petitione[

f

f

complaint form or cause to be delivered
send by registered post of his / her objection
supported by an affidavit stating the nature

Registration ko IBEVIPACORTP NODOGE
AR 17007
8| LAST DATE FOR SUBMISSIDN OF CLAIMS | 24,02 2022

his /her interest and grounds of opposition t
the Regional Director, North Western Region
ROC Bhawan, Opp. Rupal Park Society
Behind Ankur Bus Stop,
Ahmedabad-380013 within fourteen days fron
the date of publication of this notice with
copy to the applicant company at it
Registered Office at the address mentione
below:-
Flat No. 412, Elena-2, Kajaria Greens,
Bhiwadi, Jaipur, Rajasthan - 301019

for & on behalf of SHUKRACHARY/

hefce is hereby given thad M5, Goerka Enlamprises Privabi Limibed has commanced volunlary
liquadadion on 2507 202,

Tha stekehokders of Goenka Erferprises Private Limited are heraby caled upon %o submit &
provafof their daims, omor befare 24 .02 2022, 6o the iquidator at the addmess mentionad against
ilam 7

Tha francial cradiors shall submit their proof of daims by electonic means ordy. 41 ather
stakeholdars may submil the procd of ciaims in person, by postor oy eleclronicmaans
Jubmission o Tk ar risksding procts ol daim shall alirecl peralies

Dade; 27.01.2022 BRLI HISHORE SHARMA
Place: Jalpur LIGUIDATOR

Sd

ANURAG PRAKASH JAIN
(DIRECTOR
DIN: 0748311

Date : 27.01.2022
Place : Bhiwadi

Naranpura,

TRADE VISION PRIVATE LIMITED

TELEPHONE NUMBER ANC AB-1EZ. VIVEKANAND MARG, NIRMAN affected by the proposed change of the

THE REGISTRATION NUMBER NAGAR, AJMER ROAD, JAIPUR-312015 registered office of the company may deliver

CF THE LIGUIBATOR [RAJASTHAN) bisharma1G2Egmai. com either on  the  MCA-21  port
M - 9314517509 (www.mca.gov.in) by filing investo

—

__‘;‘:} OFFICE OF THE ADDL. CHIEF ENGINEER (M)-5
.- ROOM NO. 312, VARUNALAYA PHASE-I

- JHANDEWALAN, DELHI-110005.

PRESS NIT No. 36 (2021-22) M-5
—E/ Money]

= = 7 . S, Name of Work Amount put? - Date of Release of |
Admeasuning 257253, Va = FlotNo. 5-A, Scheme Rangal Vinar, Ralyanpra Sanganer, falpr, Hajasthan s E'ij No to Tender (EMD) Refundable) | Tender/Tender ID No. receipt of tende!
oan Accoun oL mzz I.] FT L L] ,23,784/- ] 0¢z,0UU/= IUU/= UL 23/U1/2Uz2 UOIU&I'AUAA UpTU
1. Gopal Sharma, S/o. Jagdish Prasad Sharma (Borrower) 2. Sarswati Sharma, W/o. Gopal Lal Sharma (Co-Borrower) & ggr;;:;?;;f ﬁggc;?%méﬁ;%tz:iycomlex under EE(M) 2022_DJB 2153911 GB20IRN
3. Pawan Sharma (Co-Borrower) 4. Sushila Devi, W/o. Jagdish Prasad Sharam (Co-Borrower) 5. Pawan Enterprises| 3 29,70,418.41 IMPORTANT NOTICE OF POSSESSION 2+ Trpro : SESEE | S — DL 250112022 080212022 Ut
Through Prop. Pawan Sharma (Co-Borrower) 5. Sanjana Beauty Parlor Through Prop. Sarswati Sharma (Co-Borrower), (Rs. Twenty Nine Lakh i ) . e Y ' .
4 Add.1: R/o. Plot No. 408, Shree Govind Nagar 11-C, Niwaru Road, Jhotwara, Jaipur, Rajasthan-302 012; Add. 2 : R/0.408]  Seventy Thousand EDELWEISS HEET HEEDHSTHIH:““H I}L'IH F‘.ﬂ.Hf I.IHITEIJ ﬁe\Angrrlgn'\cAe;:;i( ﬁgzg):ger’\l ;;Zﬁng;:g#tﬁsxfgzg 2022_DJB_215391.1 D001
C Govind Nagar; 11th Niwaru Road; Bharat Gas Godam Jhotwara Jaipur, Rajasthan-302 012; Add. 3 : Shop No. 11, Adarsh| Four Hundred Twelve & CIN: UET100MHZ00TPLE 74759 '
Nagar, Tejaji Mandir Wali Road; Gokulpura Phatak Ke Pass, Niwaru Road, Jhotwara, Jaipur, Rajasthan-302 012; Add. 4 | Fourty One Paisa Only) Retail Central & Regd. Office: Edelwaiss House, 13t Floor, 05T Road, Kakra, Mumbai 400028 Further details in this regard can be seen at hitps://govtprocurement.delhi.gov.in Sd/
Keshav Nagar, Pawan Floor Mil Ke Pass, Niwaru Road, Baid Ji Ka Choraha, Jaipur, Rajasthan-302 012, NPA Date : 31.12.2021 Branch Offica:- E-3. 2rd Floor, Delhi Press. RaniJharsi Road, Jhandewsian, Maw Dalhi - 110055 ISSUED BY P.R.O. (WATER) (Satya Veer Singh
DESCRIPTION OF SECURED ASSETS / MORTGAGE PROPERTY :- Plot No. 408, Sch - ; , R 1 : e d i i H
307072, Admeasfuing 9500 5q Vd O o408, Scheme SAr Govind Nagar T-Awart Foad, Bipur, Reasthen THIS 1S TO NOTIFY TO THE PUBLIC AT LARGE THAT THIS PROPERTY / FLATS OF| | Advt: No- J.S.V. 1052(2021-22) Executive Engineer (T)N-§
: g 070 >0, 10. PROJECT MAME:- M/S SNG REAL ESTATE PVT LTD IE {“SNG KRISHANANGAN") “STOP CORONA, Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene”
Loan Account No.: 602607210428169 Date : 21.01.20 BLOT NO D-83 AND D-84/8. LOCATED AT GHIYA MARG. BANI PARK. JAIP Fll-l
1. Mohd Ali S/o. Ali Ajeem (Co-Borrower) 2. Seema Ali, W/o. Mohd. Ali (Co-Borrower) 370,46,263.64 (Rs. Seventy Lakh Fourty Six LLT N 4 Al = 4/A, LLLA A i A MARG. r"". JAIPU
3. Ali Aircon Through Prop. Mohd Ali (Co-Borrower) Thousand Two Hundred Sixty Three Paise Sixty gEIfE‘E:JE;THﬁE]EIGr-U] Egﬁqﬁggﬂﬁ'u E&SHSEESSIDN 0OF EDELWEI3S ASSET PUBLIC NOTICE
5 |Add.1:R/o.C14 32, Shopping Center, Sarwan Path, Mansarover, Jaipur-302 020, Raj.; Add. Four Only) il bl ! L J raneh Ofes: 1010 Bank Lid. 3rd Floar B N Babialk i
2: R/o. B 67 Bainad Rd, Arawali Nagar, Jhotwara, Bainad Road, Jaipur-302 012, Raj. NPA Date : 31.12.2021 DETAIL OF MORTGAGED FLATS:- {TOTAL UNITS 28} - PROJECT NAME:- “SNG ﬂ’c'c_' B. K Ea?‘?ltﬂﬂﬂh IEEH‘-: ’ICH'IBFI:I!:'I.‘J Al A ESR e R Bt e
- . & { g I :
DESCRIPTION OF SECURED ASSETS / MORTGAGE PROPERTY :- Plot No. 119, Scheme Kamla Nehru Nagar Hasanpura C, Jaipur, Rajasthan, Area : KRISHANANGAN B )
TT17Sq. Yd, X Four Corners :- X East :- Road; * West :- Plot No. 110; > North :- Plot No. 118  South :- Plot No. 120 (FLATHO. 70T, 200,202,203 301 401 402 403 405.406,501,607, 607 603,604, The following borrower/s have defaulted in the repayment of principal and interest of the loans facility obtained by
Loan AccountNo. s 602607510247401 Sate - 31013007 & 605,606,701,301,802,803, 504 805 806,501,903, 1001,1002,1003)., theam from the Bank and the loans have besn classfied as Hon-FPerorming Assets (WBAL Anotice was issusd 1o
1. Rajesh Kumar Chouhan, S/o. Subhash Chouhan (Borrower) 2. Subhash Chouhan, S/o. Jagdish %15,21,306.49 TOTAL AREA OF FLATS (53326.9 50FT) them under Section 13 {2) of Securitsation and Re-construction of Financial Ass#ls and Enforcement of Security
Prasad (Co-Borrower) 3. Shakuntala Devi, W/o. Subhash Chouhan (Co-Borrower) (Rs. Fifteen Lakh Twenty One THE PUBLIC AT LARGE IS HEREBY CAUTIDNED THAT ANY SALE WITHOUT '”15"'&3'”::"3[ 20002 o hesr kst known addresses, however Dwas not served and hence they ane heraby notied by
Add.1: R/o. Plot No. 145 B, Raghunathpuri II, Chouhary Petrol Pump Ke Piche, Tonk Road Sanganer, Jaipur| Thousand Three Hundred Six Paise OBTAIMING OUR MOC IS MULL AND VOID AND ANY TRESSPASS WILL BE weary of thls public nobice
6 Rajasthan-302 033Ad_d.2:64/605, M. Pratap Nagar, Shyopur Road, Sanganer Pratap Nagar Sec. 11, Jaipur, Fourty Nine Only) PROSECUTED A% PER LAW. 5] Nams of the Borrower! Property Address - Dale nr Notice | TPA
" [Sanganer, Rajasthan-302 033. NPA Date : 31.12.2021 BY AUTHORISED OFFICER OF EDELWEISS ASSET RECONSTRUCTION COMPANY No. Co-Borrower! Guarantor/ of Secured Asset | 'Duts Ii Date
DESCRIPTION OF SECURED ASSETS / MORTGAGE PROPERTY :- Plot No. 145, Raghunathpuri-ll, Behind Choudhary Petrol Pump, Tonk Road; LTD (ACTING IN ITS CAPACITY AS EARC-TRUST-5C-401) UNDER SARFAESI HJ#EI:J]AEEA?;ETHE Agset to be Enforced lon Date of ng:-l:ln.ﬁa
Sanganer, Jaipur, Rajsathan. Admeasuring 200 Sq. Yd. @ Four Corners are as under :->*East :- Plot No. 169; >*West :- Road 30 Ft. ACT #0032 1N ! ; - ;
e . . . ; - - ; i N - |Marayan Lal Ja¥ Phori Devi Jatf Jaton| ENGINE NO-E2439771! CHASSIS | 07-Dec-2021 [30V0E
Wldg,*North i~ Plot No. 144; > South :- Plot No. 146. Share of The Applicant - qut No. 145 B Southern Portion of Plot No. 145 Raghunathpuri-ll, ME N0 = - ANIL KUMAR-S35058341 5 PADAMIA TK -91 00500850 Mohalla Rajasthan Bhilwara 311603/ NO.- TO52433747CG) Rs. 2020
Behind Choudhary Petrol Pump, Tonk Road, Sanganer, Jaipur, Rajsathan.Admeasurlng 100 Sq. Yd. DATE - 28.01 2022 |KFBLWOON3T TaRdeT REGISTRATION NO.- RJS1RA4911 | 540,685
Loan Accc_)unt No.: 60260751045_4210 Dat.e:21.01.2022_&?15,64,600.77 7 | Kalu Singh! Lall Kanwar Chowk Ka | ENGINE NO.-MJE4YAJD081/ CHASSIS| O7- DE-: 021 13101
1. Surendra Singh Rathore S/o. Ha.numan Singh Rathore (Borrower) (Rs. Fifteen Lalfh Sixty Four Thousand | Mandir Rajasthan Bhilwara 311604/ N0 .- MBNAAAVGAJJEDZI10/ )2
7 2.dldatan Kanwar, Wlo..hHanull;mlm SmghI Rathgreh(l:o-liorrnwer) e . Six Hundred Paise Seventy Seven Only) KFBLWIOD3TO1 5535 REGISTRATION MO - REERCSIGE 2 52 EE'.']--
Add. 1: R/o. 87 Annu Vihar, Gokulpura, Kalwar Rd., J otwara,Nr.lPratap Circle, Jaipur-302 012, Raj. NPA Date : 31.12.2021 ) |Biram Singh! Binu Wo Biram Singh ENGINE NO .-CJ13545BG0R055/ 07-Dec2021 13105/
I?(EgCRII;TION OF SECURED:SSET:I{IM:)hRTﬁpll\(:‘;ENPRé)GP:RLYS.- PtI;JIt Ngi le\?mfj;{\;h?f; G(:kulgtuhra,,JaLpur(,jHiJa‘;thin I}%dmgaszurmgm. 58 Sq. Yd Rawall Sangrampura Rajasthan CHASSIS MO .- 1 EEEE# 2021
our Corners are as under :- < North :- Plot No. 86 A; > South :- Plot No. 88; * East :- Other's Land; * West :- Road 30. Bhilwara 317303/ MEBNAJSEAFLTGA49TE) 5 :
Loan Account No.: 605107510258697 Date : 21.01.2022 & < 12,28,823.58 "lTi' TATA CAPITAL HOUSING FINANCE LTD. | KFELWOOD4 1620585 REGISTRATION NO.- RJOGRCETE0
1.Bhaga Ram, S/0. Magi Lal 2. Baya Dev.i,Wlo. Bhaga Bam o (Rs. Twelve Lakh Twenty E?ght'_l'hou§and Eight TATA :tuud Ofice: 111k Floor, Tow Er_lil P"‘é""aul-‘! EU:IHH Park, ﬂﬂﬂrpillithuﬂﬂiim 4. | Jayanti So Halival Haliya Kalasual ENGIMNE MO -131008S 708427/ 07-Dec-2021 |0BOT
Add.1: R/o. P. No. 155,16, Kh. No. 333/38, Rishabh Nagar, Yojna, Rohat, Pali, Rishabh Nagar,|  Hundred Twenty Three Paise Fifty Eight Only) Warg, Lower Parel, Mumbal-400013. CIN Na. U671 SIMHZEPLE1E 1552 Anandpur, Banswara, Rajasthan CHASSIS NG .- Rs. 2021
8. |Pali, Rajasthan-306 421. NPA Date : 31.12.2021 DEMAMD NOTICE Rajasthan Bamswara 327031/ MBNAGABACITMEDA53 2,71.967/-
DESCRIPTION OF SECURED ASSETS 7 MORTGAGE PROPERTY :- Part of Plot No. 155, 156, Rishabh Nagar, Scheme Gram Rohat, (Pall, Rajasthan Under Section 13 (2) of the Securitisation and Reconstruction of Financlal Assets |KFBNS00038422331 REGISTRATION NO.- RIIREOSG30 |
Admeasuring Area 1750 Sq. Ft.. X Four Corners of the said Property as Thus :- x North :- Other Land; * South :- Way; * East :- Part 0f and Enforcement of Secuwrity Interest Act, 2002 {“Act™) read with Rule 3 of the 3. |Mohan Dodivan Savli Wo Lalu' Ward ENGINE ND.-391354HL0121T94/ 07-Dec-2021 |3101/
Plot No. 155; * West :- Part of Plot No. 156. Security Interest (Enforcement] Rules, 2002 (*Rudes”), (Mo 5 Rajasthan Banswara 327602/ |CHASSIS NO.- MBMNAJ4BAFITLA5149/ Fs, 2021
Loan Account No. : 605107210637614 & 605107510661635 Date : 21.01.2022 Wheteas the undersigned being the Auhirised Officer of Tala Gapital Housing Finance | | [t D o00038681087 REGISTRATION NO- RIOSRE1178 | 335708~ |
1. Jitendra Gaur, S/o. Babu Lal (Borrower) 2. Mamta Devi, W/o. Jitendra Gaur (Co-Borrower) 3. Babu & Limited {TCHFL) undsr the Acl and in exercisa of powers confared undar Section 13 (12) G. | Shankar Lal' Mangi Lal .-!-.hlr.I Snml EMGINE N[] ;f-l‘l J54E Ll;:lu-!tlmgn- 0F-Dec-2021 ?E-E_‘JH.'
Lal, S/o. Pukhraj Gaur (Co-Borrower) 3. Santosh Devi, W/o. Babu Ral Gaur (Co-Borrower) 4. Maulana| < 38,64,765.37 (Rs. Thirty Eight Lakh read with Rule 3 af the Rides siready issued detaited Demand Natices dated below Lnder | Upreda Teh Chttorgarh Dist Chittorgarh| CHASSIS MO .- WWTL3148115535/ Fs. : 2021
Abdul Kalam Azad Shikshan Sansthan Through Director Santosh Devi (Co-Borrower) Sixty Four Thousand Seven Hundred e ¥ i P 312203 Rajasthan Chitlorgarh REGISTRATION NO.- RI0SRCZ361 2,57.2200
e ; . : : Section 1302) of the Acl. calling upon (he BarrowesshCo-Bormawer|s ) Guaranioe(s) (s 312203 KFCGHO0034449004
9. |Add.1:R/o.P.No.11,12,13, Gram Sindhipura, Pipar City, Station Road, Jodhpur, Rajasthan-342 601; Add. 2| Sixty Five & Thirty Seven Paisa Only) singuiarly or bogether rafermad t *Obligors ) Legal Heirjs)/Legal Re ntese(s) Fstad !
: Opp. Krishi Mandi, Pipar City, Jodhpur, Rajasthan-342 601. NPA Date : 31.12.2021 h;@mnrér % pay the amounts mmli;;n&:l i 1h;||9 qu&t:ﬁﬂfﬂﬁﬂmﬁ EE;E. ":mi" & 7. | Uday Bam Bhil! Bhagwan E|h|1_- Bamina ENG.INE MO .-391 35:4.!4 Ec.:!qﬁgg;,::...' . O7r-Dec-2021 :11,-1:13.'
DESCRIPTION OF SECURED ASSETS / MORTGAGE PROPERTY :- Plot No. T, 12, 13 Khasra No. 94073, Nagar Palika Pipar City, Jodhpur, Rajasthan. days o he: s of i eegiactis Natlon's, at per-detale giert bekow il 512 gmm}?;gjc:ﬁﬂg;am EE.‘Er.zn—.-.I'-_.'i.qurh {é I;Mfs-}&é N_FJ -ﬁvzéuaéljzga ;{?ﬁ% . JEE L 2020
Admeasuring Area 3375 Sq. Fts. @ Four Corners of the said Property are Thus :-><North :- Plot No. 10; > South :- Way; > East :- Plot No, e : . ; L E o ] } L G ""' IU . ':' L S
said Molices are sered by Registered Post A D. and are awailable with tha undersigned, 070 0o T
14,15,16; * West :- Way. T T S T Ty : g ] B. | Prakash Chandr Maya Devil ENGINE NO - RIAZEBN118Q/ CHASSIS| 07-Dec-2021 |D6/08)
Loan Account No. : 605107510470404 Date : 26.07.2021 S e o Qudgoniaioget Hexubagel Repeaertiivelul.. inay, B they v deslrs, Bheamgarh, Rashmi, Chittorgarh N, - MBNAAAEALJJEO2 182/ Rs. 2021
o « £0.U/. callecl B apclive =apy Tram |he 5 fam mid Raiamrde| . - . 5 2 4 "
1. Rameshvar Das, S/o. Mangi Lal (Borrower) 2. Dayal Devi Vaishnav (Co-Borrower) & :I’Jﬁlfls !1:?5 TSN, 0Dy cah T LIcE W co . Weriing =4 g o - | Rajasthan Chittorgarh 312203 REGISTRATION NO.- RJOBRCETS Gflgﬁlﬁzznz'l i
3. Shri Majisa Enterprises (Co-Borrower) 4. Laxman Das, S/0. Mangi Lal ¥ 23,00,856.16 (Rs. Twenty Three Lakh Eight LT " . o . . o -|Laxman Lal Mesnal Her Ji Meena/ EMGIMNE MO .- RIEZMBAIENZS r-Dac- !
Add. 1: Shri Jasol Kunj, Bichla Road, Lalki Road, Purohitan, Khara Bera, Jodhpur-342 802, Hundred, Fifty Six & Sixteen Paisa Only) In ComGA) Wi the sbove, ht:!"n,E.i qE,rEhf L kRl Iilm said Cbligorts] |Near Termpée Rajasthan Pratapgarh | CHASSIS NO.- MENAAALBPJJEDDG 3B/ Rs. 2021
10. Raj.; Add. 2 : Khara Bera, Purohitan, Luni, Jodhpur, Rajasthan-342 802. NPA Date : 30.06.2021 JLEgEIHHHS}IL&HHIREF&"IM' '.'e"ﬁ."lwﬂh TCHFL quwm# fr-;]mlre:l:ma afthe F12605 KFCGHOMO3 7908979 REGISTRATION NO .- RJ3SRABBIE 4,18.267/-
DESCRIPTION OF SECURED ASSETS / MORTGAGE PROPERTY :- Property Situted At Patta No. 16, Gram Panchyat Kharabera Purohitan, Panchyat TRASCIN bl T "m"_r"'j n.:"r'ala:.I ha_'"a" ek ORI oW g aci ames, 10,1 Gend Singh/ Kesar Ball Rajput Mohalta | ENGINE NO.- RIGZEBN2012/ CHASSIS | 07-Dec-2021 (31/01/
e : . tngather with further inkarest as detailed below fram the respective dates mentiored below Chorava sthan Chittaraarh MO~ MENAAAEGLLGODZ44) Rg 2021
Samiti Luni, Rajasthan. Admeasuring Area 150.94 Sq. Yd.  Four Corners of the said Property are Thus :- >*North :- Rameshwar Das; o el o . - OFaya R sing HIGrgan :
* South :- Nem Das; * East :- Road; * West :- Nem Singh. ﬂu_':::"':m"d'”" Ilm qﬁmmﬁ??mmam'lgj rﬁalffm'uméiw"n? .'} Em agr?_;i:ﬁfrtm i -.‘5’1 2403/ HFCGHEmEEE\ﬁ ?51 HE GIETHF&TIGM Nﬂ HJEI'-IF{C&IH-; 16? ?g::',_. = T
- - othar dooumenisiwilings, i any, exacu v 1he sa igons). As sacurity Tor dua 11, | Gotam Meenal Mati Bail Near Te | AN 32 CH tal O7-Dec-2021 |30
Loan Account No. : 602707510435186 _ _ Date : 21.01.2022 &3 repaymend o e loan, fhe Folowinip Secured Assetis) heive been morigaged b TCHEL by Hg_:;’:ha :‘;': acis “_E'"h-?alugggll empie LH{:”E Nﬁaéﬂﬁi‘" é‘-d&lfiﬁféﬁ;uhs 5| ol b
1. Aslam Mohammed Silawat, S/o. Azad Mohammed Silawat (Borrower) 2. Azad Mohammed Silawat, 2,40,02,333.71 the sald Obioons) respectivel I B 4 3B G45/-
S/o. Akbar Mohammed Silawat (Co-Borrower) 3. Shaheen Marble Enterprises, Through Proprietor Aslam| (Rs.Two Crore Fourty e GOnS) PespecaviRy KFEGHMUJBE#B}EE HEGISTHATICN M':' RJEE'HABQEQ e ]
Mohammed Silawat (Co-Borrower) 4. Anisa Begum Silwat, W/o. Aslam Mohammed Silawat (Co-Borrower) 5/ Lakh Two Thousand Cantract | Mame of Obligor(s) Total Outstanding Date of 12 | Prakash Chandra Bhambil Shankar ENGINE NO.- E2445588/ CHASSIS | 07-Dec-2021 3101/
Raies Mohammad Silwat, S/0. Azad Mohammed Silawat (Co-Borrower) 6. Shaneeh Mohammad, S/o. Azad| Three Hundred Thirty Mo, Legal Heir{shLegal Dues (Rs.) as on |Demand Notice Lal Bhambd' Dungla, Chf_l'.;urgarh NO.- TOS2439683E G/ Rs. : 2021
Mohammed Silawat (Co-Borrower) Three Paise Seventy Representztive(s) below date’ Date of NPA HH‘JT"'?” E"’.'J“""“'a"! Lhittorgarh REGISTRATION NO.- RJDIRCE442 444,262
11. [Add.1: R/o. Near RSEB Quarter, Rajsamand, Opp. RUCB, Rajasamand, Rajasthan-313 324; Add. 2 : Sanwar Road, Sardul One Only) 10351796 | MR MAIHARLDIN 2 [Bamower)and | Rs. 15.92 180 A :31.5 04/ KFCGHOOD382598
Kheda, Sardul Kheda, Rajsamand, Rajasthan-313 324, NPA Date : 31.12.2021 " S PN o 13.|Heera Lal Bhil! Rekha Devif Jajron Ka| ENGINE NG, - NJE4AYAIH01 CHASSIS| 07-Dec-2021 | 11/08/
: - = hrs. JAIBUN NISHA (Co-Borrawer) | as on 18012022 | p3.0ct-21 Kheda Rajasthan Chitlorgarh 312001/ NO.- MBNAAAVGALIEDZ328/ Re. 2021
DESCRIPTION OF SECURED ASSETS / MORTGAGE PROPERTY :- > Property No. 1 : Property Situated at Kishor Nagar Scheme, Near Civil K FCGHM036 344889 REGISTRATION NO - RJDSRCE546 293 433
Line, Dist. Rajsamand Rajastan. Area 1566 Sq. Ft.  Four Corners are thus : > East :- Quarter & Civil Line Plot; > West :- House of Mr. Blachand Description of the Secured Assets/Immovable Properties! Morigaged Properties | . = — : - its : S
Mahajan; > North :- Nahar & Road; South :- Land of Civil Lines & Bhawan. >> Property No. 2 : Residential & Commercial Property Situated "8l piaca & parcels of Residential PNO 24 [EAST PART) "PARMMTI NAGAR", BENAR 14.{Badri Lal Jat GGeata D“_J'-:lf Wil IEH"'"H ENGINE NE"-' MNICAYAIDA36! CHJ"'".SSE U7-Dec-2021 1?-'];'3"
At Nr. Amar Guest House, National Highway No. 8, Rajnagar, Araji No. 93, Me Dist. Rajsamand 870 Sq. Yd. @ Four Corners are thus : >* East :- ROAD JAIPUR, RAJASTHAN- 302021, East Plol Mpo25 Worh; 40 Feed Road, West : L? g%‘gﬂ#ﬂggﬂﬂﬂg 129011 NO.- h'vaEAJJEDETf'{'{ a qﬁﬁ?g;. 2020
National Highway No. 8; > West :- Land of Mr. Devilal Jain; > North :- Amar Gest House; > South :- Plot of Mr. Razaq Mohammed. Remaining partof plot Mo.24, South: Pial Mg, 23° } al UO0GS14: REGISTRATION NO - RI0IRCS399 Ll
. : AWiE ; arma’ Koshaky: g - 1 [14508!
Loan Account No. : 602907510165924 Date : 21.01.2022 . s 7 : n S dan 23 15 Vishnu Dalt Sharmay Koshalya Devi EMNGIME MO.- CJ1354KFO0EE1 0/ 07-Dac-202
1. Sunil Ramchandani, $/o. Gopichand Ramchandani (Borrower) 2. Kajal Ramchandani, W/o. Sunil & 1615,069.97 g L‘ﬁ Maﬂzu ﬁ"g’;’ﬁ_f,_f“gﬁg H;‘r 'z?ﬁﬁgﬂngs = ”fﬂ.%“ A Tpasihn Ln';!ggle-}f”‘ GHA?,,SE NE MEHM“&"‘-F“TFDWW- s | [T
Ramchandani (Co-Borrower) 3. Kanta Devi, W/o. Gopichand Ramchandani (Co-Borrower) 4. Sanjay Kumar|  (Rs.Sixteen Lakh Fifteen Cio-Bomowss ] " 08-Dec-21 . A 4 1 REGISTRATION NQ.- RJ0SRD1305 | &/ o
Ramchandani, $/o. Gopichand Ramchandani (Borrower) Thousand Sixtynine Paise e bl . | | ['&]Chand Mall Lad Bai/ Jain Mandir ENGINE NO.- 3913545AA00004/ | 07-Dec-2021 (D607
12. | Add. 1: R/o. House No. 364, Gali No. 6, Rathkhana School Ke Piche, Rathkhana Colony, Bikaner, Rajasthan-33 Ninetyseven Only) Description of the Secured Assets/immovable Properties! Mortgaged Properties : Near Charh?‘:ma Mandir Narela CHASSIS NO.- 5 E-EH?;:CL' 20
001; Add. 2 : R/0. 340, Ganga Mai Mandir Ke Piche, Ward No. 39, Rathkhana Colony, Bikaner, Rajasthan-334 001. NPA Date : 31.12.2021 "Easl part of plot no 958 [Piol KO 188 A) Jarakour -l Imli Wala Phatsk, Jaipur- E?‘Ezétﬂmrhmﬁ'%ﬂ' 2207 FEEmsh!r%fi@rféﬂﬁﬂﬁéTﬂéfggghnﬁz e, Tl
DESCRIPTION OF SECURED ASSETS / MORTGAGE PROPERTY :- Plot No. 42, Situated At Rathkhana Colony, Bikaner, Rajasthan. Admg. 1840 Sa; 302001, measuring super bulll up area 90000 Sq. F. . [ 11666 S0.Yds.) Bounded; = . - T 07 -Deez027 131047
Ft. Share Of The Applicant : Part of The Plot No. 42 Situated At Rathkhana Colony, Bikaner, Rajasthan. Admg. 930 Sq. Mt. x Four Corners of the East Road |, 'Waslk Remaining Porion of Plod no 188, Mordh: Plol no 43, Scuthe Plat of 17] HE"""J' Katara/ "'al' Katara Ward 7 FNNNF N':' S.ﬁ.f[] 31‘”" I:.HA;S"-;.IE; I ac' -ETIfI21I
Said Portion : > East :- PWD Godown; > West :- House of Mr. Lila Ram Etc. > North :- House of Mrs. Jamna Devi; >* South :- Street. Pooran Chand® E"_"ii_df'r _Fa-a Ha! Ka Parda _.__-.I-:-md NG~ I‘WTDEG':‘GEH‘J'EEHE: fd 2 f
The borrower(s) are hereby advised to comply with the Demand Notice(s) and to pay the demand amount mentioned therein and hereinabove within E;". dftruduaﬂnu"gtggﬂ% AR R RN - L EicRapl
T cl 2 ’ it i bEE i F Ly adhy |
60 days from the date of this publication together with applicable interest, additional interest, bounce charges, cost and expenses till the date o A1l|'||hr|1'§|r .“'“““‘L dddhl:-_lallnlerusl -EI!...'I.E'E'!-HES icas et ety Slaled in rE.HE':hl"E 3l ; B ; : O07-Dec-2021 31101/
e : - " - . Desmand Wofizs dated mentianed abova, incidendal axpenisas, cosls, charges o incurmad 13.| Surajmalso Deviil Mohan Maanal ENGIME MO - NHEAYAIDDG2/ -Dec- 1101/
realization of payment. The borrower(s) may note that FIHFC is a secured creditor and the loan facility availed by the Borrower(s) is a secured deb p » F‘ khoont 327026 Prata h CHASSIS NO R o031
20ai ; T - - 1l B b of payenend andior resakzaton, [the sad Qbligons) shall T o make payment o Bepd L ralapgar ¥ -5 :
gainst the immovable property / properties being the secured asset(s) mortgaged by the borrower(s). In the event borrower(s) are failed to discharge as : astlm n Pratapgarh 312605 MEMAASYGAIJHOZEIS! 347 112N
i liabilities i i ; ; ; ; ; ; ; TCHFL as ahoresaid, fien TCHFL shall procesd agaire! the above  Sacurad T
their liabilities in full within the stipulated time, FIHFC shall be entitled to exercise all the rights under section 13(4) of the Act to take possession of the ‘ : ] g g ; RIOODARBAT TG 14 I-'-IE{.:I E;TF".F'.T I'L‘-'N NO - RJJ:HMH%
secured assets(s) including but not limited to transfer the same by way of sale or by invoking any other remedy available under the Act and the Rules ’5""5&":5':""'""!“"'3“9 Property(ies) unier Section 13(d) nfi:ne- ekl Act and H‘e.mplw.ahlﬂ 1'-'r P;:.-rrna Gameti/ Bhagvativa 5o - L""-I{;lNE Nl:j h.ll-ll;_..ﬁ'-h.'u;tf.ﬂq.g "IZ}.F'-DE:-:-FIT?‘I J12
thereunder and realize payment. FIHFC is also empowered to ATTACH AND / OR SEAL the secured assets(s) before enforcing the right to sale or transfer. Ruies: enlinisty af the: rigk of thee sad ObgonisiLegal Heirf)/Legal Regresentalive(s) 25 1o " |wanal N:;n:hal-al EIHEEFII'.!.-aI:II!I; CHASSIS NO .- : Rs. 2010
Subsequent to the Sale of the secured assets(s), FIHFC also has a right to initiate separate legal proceedings to recover the balance dues, in case the value the cosls and consequences. { f G AR D22i-
nesecureda ; ot 9> \ : The said Dbl easl HeirshLecal Repres biki it iR Rajasthan Malhdwara 313301 MENSFAEBAHMNCIZ 104/ ;
of the mortgaged properties is insufficient to cover the dues payable to the FIHFC. This remedy is in addition and independent of all the other remedies B Said LaligonsyLegal FershLeg Fﬂ?ﬂl""-?h'ﬂ?l‘i-l are pronmibitac Lnger e HF HSMUUDJTUE SEOG REGISTRATION NO.- RI30RAS520
available to FIHFC under any other law. said Act to fransfer the aforesaid Secured Asset(s)immaovable Propery, whether by - : * :
The attention of the borrower(s) is invited to Section 13(8) of the Act, in respect of time available, to redeem the secured assets and further to Section 13(13) way of sale ease or obherwisa wilhout the prior wallan consaat of TCHFL. Any 'WI*" "-'Elb are being 1="‘=I;-';:IEUT bﬁbblll_llulﬂd E-I;.r'.l'll_l:-}_. L:-rr -;Jlnluu .:||1|_| ahmt.-: bmmﬁnﬁﬂﬁdﬁr lhur.r gu,-lrdnlc,IJrE:.:mf
of the Act, whereby the borrower(s) are restrained / prohibited from disposing of or dealing with the secured asset(s) or transferring by way of sale, lease nerson who contravenes or shets cantraventian of fhe pravisions of the Act or Rules apg !':E'r_ 8} i S THERA: % DT E RIS IC AT R i o
or otherwise (other than in the ordinary course of business) any of the secured asset(s), without prior written consent of FIHFC and non-compliance with made theraunder shall b2 liakde for mprscnment ardion penalty as provaded undes publlca.lqn of 'hIE nc'lf'm alse further steps will hE‘__:EHE“ as per the provisions of Securitisation and Re-
the above is an offence punishable under Section 29 of the said Act. The copy of the Demand Notice is available with the undersigned and the borrower(s) tha Ak construction of Financial Assets and Enforcement of Securty Interest Act, 2002,
may, if they so desire, can collect the same from the undersigned on any working day during normal office hours. : Diate : Jar‘I_LI-EFj' 28, 2[!?2 )
Place : Ajmer / Bhilwara / Jaipur / Jodhpur / Udaipur / Bikaner, Rajasthan. Sd/- Date: 230112042  Sti-Authorisad Oficer, Flace: (Rajasthan] Bhilwara, Banswara, Chittorgarh, Dungarpur, Authorized Officer
Date : 28.01.2022 Authorized Officer, Fullerton India Home Finance Company Limited Place: - Jaipur For Tata Capital Housing Financa Limited {ratapgarh. Rajsamand,) ICICI Bank Limited /

Jaipur
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